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Hearing S1.No.45
O.A. No.803/11

Order dated 26" September, 2016
CORAM

HON’BLE SHRI R.C.MISRA, MEMBER (A)
HON’BLE SHRI S.K. PATTNAIK, MEMBER (J)

No one appears for the applicant. Mr. S.K. Patra, Ld.
ACGSC appearing for the Respondents is present. It is found from
the order sheet that repeatedly no one has been appearing for the
applicant right from 26.02.2015 till today. Therefore, it appears that
the applicant is no longer interested to prosecute this O.A.

Accordingly, the O.A. is dismissed for non-prosecution.
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